FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

OR A ONO REDITORS O ANDARD PHARMA A )
RELEVANT PARTICULARS
Name of corporate debtor Standard Pharmaceuticals Limited

Date of incorporation of corporate debtor | 04.12.1995

Authority under which corporate debtor is | Registrar of Companies - Kolkata
incorporated / registered

Corporate Identity No. / Limited Liability | CIN: U24232WB1995PLC075698
Identification No. of corporate debtor

Address of the registered office and Registered Office: 27, Mirza Galib Street, Kolkata
principal office (if any) of corporate debtor | - 700016, West Bengal

Insolvency commencement date in 30.10.2026

respect of corporate debtor Receipt of order copy by the IRP: 04.11.2026

Estimated date of closure of insolvency | 28.04.2027
resolution process

Name and registration number of the Decode Resolvency International Private Limited
insolvency professional acting as interim | IBBI/IPE-0091/IPA-3/2022-23/50006
resolution professional

Address and e-mail of the interim Address: 1101, Floor-11, Plot-211, Dalamal Tower,
resolution professional, as registered Free Press Journal Marg, Nariman Point, Mumbai
with the Board - 400021, Maharashtra
E-mail: ip@decoderesolvency.com
Address and e-mail to be used for Address: 1101, Floor-11, Plot-211, Dalamal Tower,
correspondence with the interim Free Press Journal Marg, Nariman Point,
resolution professional Mumbai — 400021, Maharashtra
E-mail: cirp.spl@decoderesolvency.com
Last date for submission of claims 18.11.2026
Classes of creditors, if any, under clause | Not applicable
(b) of sub-section (6A) of section 21, FOR DECODE RESOLVENCY INTERNATIONAL PVT. LTD.
ascertained by the interim resolution
professional /L @ [er nan L
Names of Insolvency Professionals Not applicable - — Authorised Signatory

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

(a) Relevant Forms and (a) By email request to
(b) Details of authorized representatives cirp.spl@decoderesolvency.com
are available at: (b) Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Standard Pharmaceuticals Limited on
30.10.2026.
The creditors of Standard Pharmaceuticals Limited, are hereby called upon to submit their claims
with proof on or before 18.11.2026 to the interim resolution professional at the address mentioned
againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class (not applicable) in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Decode Resolvency International Private Limited
Interim Resolution Professional
Date: 06.11.2026 Registration No.:
Place: Mumbai IBBI/IPE-0091/IPA-3/2022-23/50006
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SELLWIN TRADERS LIMITED

Regd. Office :214, Jodhpur Gardens, P.S. Lake, Kolkata - 700045, West Bengal, India.

Corporate Office: Laram Centre, 208 A2 24, S V Road, Andheri (West) 400058

Contact No. : 7600719702, E-mail : selltl_1980@yahoo.co.in, Website : www.sellwinindia.com

CIN : L51909WB1980PLC033018

STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED SEPTEMBER 30, 2026.

JECO EXPORTS & FINANCE LIMITED

CIM:- L51109WB1982PLCO35005
Regd. Office : 113 Park Sireet, M Block, Poddar Point, 2nd Floos, Kolkata-T00016

STATEMENT OF UMAUDITED FINANCIAL RESULTS FOR THE QUARTER AND
HALF YEAR EMDED 30TH SEFTEMBER 2026

{Ra. in Lacs except EPS figure)

DCB Bank Ltd.

Registered Office : &th Floor, Tower A,
Peninsula Business Park, Senapati Bapat Marg,

DCB BANK |
Lower Paral, Mumbai = 400013

POSSESSION NOTICE

Part -1 (Rs.in Lac)
SI. Quarter ended Half Year Ended | Yearended
No. PARTICULARS 30/Sep/26 | 30/Jun/26 | 30/Sep/25 | 30/Sep/26 | 30/Sep/25 | 31/Mar/26
(Unaudited) |(Unaudited) ((Unaudited) | (Unaudited)|(Unaudited)| (Audited)
Total Income from operations (net) 1003.620 911.600| 895.150| 1915220 | 2293480 | 4697.620
Net Profit / (Loss) from ordinary activities before tax 48.760 38550 288.740 87310 619.850 352.580
Net Profit / (Loss) for the period after tax
(after Extraordinary items)" 34.130 29840 252.650 63970 | 559.160 291.890
Equity Share Capital 4900.230 | 4900.230| 4697.150| 4900.230 | 4697.150 | 4697.150
Reserves (excluding Revaluation Reserve as shown in
the Balance Sheet of Previous year) 0.000 0.000 0.000 0.000 0.000| 9129.210
Earnings Per Share “(before extraordinary items)
(of Rs. 10/- each)
Basic : 0.010 0.010 0.110 0.030 0.240 0.120
Diluted : 0.010 0.010 0.110 0.030 0.240 0.120
Earnings Per Share
(after extraordinary items) (of Rs. 10/- each)
Basic : 0.010 0.010 0.110 0.030 0.240 0.120
Diluted : 0.010 0.010 0.110 0.030 0.240 0.120
Part - Il
STATEMENT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED SEPTEMBER 30, 2026.
Quarter ended Half Year Ended Yearended
PARTICULARS
30/Sep/26 | 30/Jun/26 | 30/Sep/25 | 30/Sep/26 | 30/Sep/25 | 31/Mar/26
(Unaudited)| (Unaudited) (Unaudited) | (Unaudited)|(Unaudited)| (Audited)
Total Income from operations (net) 1973.070| 1422.860 | 1470.440 | 3395.930 | 3794.590 | 7863.370
Net Profit / (Loss) from ordinary activities before tax 73.540 53650 308.020 | 127190 | 648.840 377530
Net Profit / (Loss) for the period after tax
(after Extraordinary items)" 58.910 41360 | 271930 | 100.280 | 586.400 315.090
Equity Share Capital 4900.230| 4900.230 | 4697.150 | 4900.230 | 4697.150 | 4697.150
Reserves (excluding Revaluation Reserve as shown in
the Balance Sheet of Previous year) 0.000 0.000 0.000 0.000 0.000 | 9224.560
Earnings Per Share “(before extraordinary items)
(of Rs. 10/- each)
Basic : 0.020 0.020 0.120 0.040 0.250 0.130
Diluted : 0.020 0.020 0.120 0.040 0.250 0.130
Earnings Per Share
(after extraordinary items) (of Rs. 10/- each)
Basic : 0.020 0.020 0.120 0.040 0.250 0.130
Diluted : 0.020 0.020 0.120 0.040 0.250 0.130
NOTES:

1. The above is an extract of the detailed format of Financial Results for the Quarter ended 30.09.2026 filed with the Stock
Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full
format of the Financial Results for the Quarter ended 30.09.2026 is available on the Stock Exchange websites.

Company's website : http://sellwinindia.com/invst.html
BSE Limited : www.bseindia.com

Notes :

1) The said financial results were reviewed by the Audit Committee and were thereafter approved by the Board of Directors of the
Company at their respective meetings held on 5th November, 2026.

2) In accordance with the requirements under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015, the Statutory Auditors have performed an Audit of the financial results of Sellwin Traders Limited for the
quarter ended 30th September, 2026. There are no qualifications in the Limited Review Report issued for the said period.

Comrmittea at their meeling held on §lh November, 2026 and thereafter were approved by the Board of Directors
al thair meeting held on Bth Mavember, 2028,

2 The above financial results of the Company have been prepared in accordance with Indian Accouniing Standards
(ind AS) nofified under the Companigs {Indian Accounfing Standards) Bules, 2015 a5 amended by the Companies
(Indian Accounting Standards) Amendment Rules, 2019,

3 The Statutory Auditors of the company has camied cut limited review of the above financial results,

4 Current Tax Provision will be considered at the end of financlal year.

5 Sagment Reporting as defined in Indian Accounting standard (A3) - 108 is not applicable, since theoperations of the
Company relate Lo only single segmant

6 Previous perdod figures have bean regroupedirearranged recalculaled/reclassified, wharever considerad necassany.

Far and on behall of ihe Board

Rajnarayan De
Diractor

DM 10042834

Data : Gth Navambar 2028
Flace : kolkata

Eli

PRONTO INDUSTRIAL SERVICES LIMITED
CENTRE PCINT 29, Hemant Basu Saram, Third Floor, Room ko, 306,
Kolkata-7000G9Tel033-20288506 E-mail; investors. prontoi@gmail. com

CIN: LET120WB1982PLCO35476

EXTRACT OF STANDALONE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND
HALF YEAR EMDED 30TH SEFTEMBER, 2026

[%. in Lacs., Except EPS)

GAGAN COMMERCIAL AGENCIES LIMITED

Regd. Office 2nd Floor Main Building R.N. Mukherjee Road, Kelkata-700001 (WE)
CIN:- L51909WB1982PLCO35424

For and on behlaf of the Board of Quarter Ended Half Year Ended |[Year Ended
Sellwin Traders Limited Particulars 30.09.2026 wmmqau.m.zuzs :30.!.'!91025| 30.00.2025| 31.03.2026
SD/- {Unaudited| Unaudited| Unaudited|Unaudited|Unaudited | Audited
blace : Mumbal MONIL NAV'NCH’I‘)'I‘,?_%QG‘;‘;% Total Income fram Operations{net) 142 1N 116 313 242 27
Date : 05.11.2026 ' Director Mat Profit / {Loss) for the period (before Tax,
Exceptional andior Extraordinary items) (0.52) (0.59) (1.44) £1.11) {2:53) 151
Mat Profit / [Less) for the pariod before lax
{after Exceptional andlor Extraordinary items#) (0.52)| (0.59) {1.44) (1,11} {2.53) 1.51
Met Profit £ {Loss) for the period after tax
(after Excaplional andlor Extraordinary lems#) 10.52) (0.59) 1.44) (1.11) {2.53) 1.68
Total Comprehensive Income for the paiod
[Comprising Profit / {Loss) for the perod (after tax)
BALLY J UTE CGMPANT LlM ITEDI and Other Comprahansive Income (alter tax)] (0.52) (0.59) (1.44] (111} {2.53) 1.68
REGISTERED OFFICE - 5, SHREE CHARAN SARANI, BALLY, HOWRAH-711201 EFflﬂiw Ehlﬂfe Céap;tgl . : 24.00 24.00 24.00 24.00 24.00 24,00
CIN NO. - L51909WB1982PLC035245 « PH: +91-33-2671 2086/36 « FAX: +-:1-33-15?1 8270 {face vaue Fs.107 per Equity Share)
i " Reserves excluding Revaluation reservas as par - - - -
E'I"I"IHII: Sﬂl'lji}'.aga ma‘@kiﬂkﬂl'ﬁgrﬂuquﬂm " W&Sitﬂ'www hﬂ “]’Jilt'E bﬂlanm ShEE"I. n'f the FIfE'u'iﬂLIS- Hccwrmnﬂ :’"EET
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEARLY ENDED 30TH'SEPTEMBER 2026, I:Hs in Lakhs) Earnings Per Share (of Rs.10/- each)
- (for continuing and discontinued operatipng ) -
PARTICULARS Quarter | Year to date | Comresponding 3 Basit (0.22)| (0.25) | (060} | (0.05) | (1.05) 0.70
ending ending Manths gnied in Diluted {022y | (025 | (06 | (0os) | (1.05) 0.70
30.09.2026 | 30.09.2026 | the previous year Noke:!
30.08,2025 {2} The above is.an axiract of the detailed format of Un-Audited Financial Resulls for the quarer and half year ended 3008 2026 filed
’ with the Siock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requiremeants ) Reguiations,
Total income from operations (net) 15607.76 31365.51 12479.53 2075, The full format of the Un-Audited Finaneial Results for the quarter and hall year ended 30,09, 2026 are available on the Stock
Wet Profit / (Loss) for the period 28843 558.98 15207 Exchange wabsiles ({C3E) and Company wabsibe i.e. waw pislin,
thefore Tax, Exceptional and/or Extraordinary items# | (b} Exceptional andfor Extraordnary items (if any} adjusted initha Statement of Profit and Loss in acoordance with AS Rules.
Net Profit / (Loss) for the period before tax 28843 558,93 152.07 For and on behalf of the Bﬂsﬂgf
(after Exceptional and/ar Extragrdinary items# | SUSHIL KUMAR AGRAWAL
et Profit / (Loss) for the period after tax 18375 486.21 148.52 FRION.: DO Director
(after Exceptional and/or Extraondinary itermsé] Dated : 06.11 2026 DIN: D0649521
Tatal Comprehensive Income for the peried 8375 486,21 144.52
[Comprising Profit / {Loss) for the period (after tax) DANTA VYAPAR KENDRA LIMITED
and Other Comprehensive Income {after tax)] - & CIN: L5122&WE1952PLG&G35-:|13?
ity Share Capital 1290.77 1200.77 1290.77 Regd. ce 1, Grooked Lane, Ground Floor, Room No, G2, Kolkata - 700065, Wasl Bengal, India
Eﬂmiﬁ -.’E:u:luﬂin Revaluation Ressrve as shown E-mail: dantavyapari@hetmail.com  Contact Me.; 3073880531 /7 Website: www.dantavvapar.com
In the Auditad B Ig Shiiet of Proa] e EXTRACT OF STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS
1 the Audited Balance aheet of Frevious year - - - FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2026
Earqlngs Par Share(before extraordimary items) {of Rs. 10/-each) (All amount in thoeusands of rupees unless otherwise stated)
Basic: 2. 3.77 1.15 = Quarter Ended Year upto the Date Year onded
Diluted: 210 3.0 1.15 N, PARTICULARS 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 30.08.2025 | 31.03.2026
Famings Per Share(after extraordinary items} (of Rs. 10/-each) I | {un- Audited) |(Un- Audited) | (Un- Audited) | (Un- Audited) | (Un- Audited) | (Audited)
Basic: 10 3.77 1.15 1 | Tetal income from operations {Net) B57.82 249560 3904 .06 3156.42 573228 | 11420.09
: i 1 2 | Met Praofit / {Loss) for the period
Diluted: LY 317 1.15 before tax. Exceplional andior ; : 7
- 5 & ;s .
*Reserves excluding revaluation reserves for the year ended 315t March, 2026 was Bs.11,129.15 Lakhs 5 N:Eﬂrfﬁ;nﬁﬂ;wﬁr Wit ) e o s G ke
Note® beefore tax (afler Exceplional . i
The above is an extract of the detailed format of Quarterly Finandal Results filed with Stock Exchange under requlation 33 of the SEBI ant f or Exagedinary Rems) (BO6.16) 1460.27 2386.03 862 88 2556.75 [ 504145
(listing and Other Disclosuze Requirements) Requlations, 2015. The full format of the Quarterly Financial Results are avialable on the Stock | | ;‘f?;f@r‘}é,ﬁkﬁf‘]ﬂgﬁmmﬁﬁm"”d
Exchange websites(http:/fwww.cse-india.com) and Company's website( http:/ fwww_ballyjute.com). and ! or Extraordinary tems) (B2B.84) 135870 17B5.52 720,63 1913.27 A555.08
5 | Tetal Comprehensive income
El MLE]E] for the pencd [ (Loss) {comprising
1_ | e Profit! (Loss) for the pariod (after
‘lp:'f F J tax) and other comprenensive
BY DBRDER OF THE BOARD incoma (after tax]) 2741268 1358.70 1785.52 | 2877115 191327 | 141505
| £d/- Sh}rarn Sundar Slngh 8 | Egquity Sha!n} Capital 4746560 47458650 47459.60 47458 60 4745960 | 4745960
Date: 05.11.2026 DIN: 06763614 & |Earmings Per Share (before and
afier extraordinary items)
{mol annualsed)
Basic & Delutad (Ra.) 13 029 .38 0.15 LA 0.75

Motes ;

1} The above Un-audited Financial Results for the Cuarer and Halfl Year ended on 30092026 were reviswed by the Audit
Commiitee and have approved by the Board of Directors ai their respective meatings held on J6th November, 2026,

2} The above is an axtract of the detailed format of Unaudited Financial Results of which has besn filled with the Stock Excahange
under Regulation 33 of SEBI LODR) Regulations, 2015 and avallable on Company’s website hitps./idantavyapar.com/

d} The Fimancial Results along with Limited Rewiew Report have been posted om the Company website at

https:/idantavyapar.comiservices! and can be acoessed. e On behalf of the Board of Directors

For DANTAVYAPAR KENDRA LTD.

Sd/- Ekta Agrawal

website- www.gagancommercial.com - email-id- gagancommercialagencies@gmail.com

Kolkata, 0Tth November, 2026

Managing Director(DIN: 01368T17)

A, The above is an extract of the detaited format of quarter and half year ended financeal results ended 30.09.2026 filad with the stodk
Exchanges under Requlation 33 of the SEBI [Listing and Other Dischosure Requirements) Regudation, 2015, The full format of the quater
and half year ended financial results are available on the Stock Exchange website and on the Company' 5 Website
www.gagancommercial.com.

B. This statement has been prepared in accordance with the Companies [Indian Accounting Standards) Rules, 2015 (IND AS) prescribed
under section 133 of the Companies Act, 2013 and other recognized accounting practices and polices to the extent applicable.

C.  The Financial Results for the quarter and half vear ended 30.09.2026 have been reviewd by the Statutory Awditors as required under
Regulations 33 of the SEBI (Listing Obligations and Disclosure Reguiremenss) Regulations, 2015.

For and on behalf of the Board

SO/~

Bharat Mujumdar

Place : Indore DIN-08669914
Date ; November 06, 2026 Director

Extract of Unaudited Financial Results for the Quarter and Half year ended 30th September, 2026 Rs. In Lakhs
s, Particulars Quarter Ended Half Year Ended | Year Ended .
No. Un-audited | Un-audited | Un-audited | Un-audited | Un-audited | Audited || [ 1 asna ""IFI"IFI aA® (U punjab national bank
30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.09.2025 | 31.03.2026 (I HTSH W T =ovt. Uf india Uncenalung
Total Income (including Other income) 0.20 015 0.35 0441 | ASSET RECOVERY MANAGEMENT BRANCH (ARMB) BURDWAN, Sree Durga Market, 2 Floor,
2 |NetProfit/ (Loss) for the pesiod Wan | (283 onf  @7E)) {061 (465 Police Line Bazar, P.O.- Sreepally, Burdwan-713103. e-mail : bo819300@pnb.bank.in
(befiee T, Exceptional and/or extracrdmary itemess)
3 m;’g;g;p[tﬁ;}!gﬂ;%ﬁ'ﬂiﬁﬁfﬁ:mm 1.97) (2.83) 10.01) 4.73) 0.01) 14.65) POSSESSION NOTICE (for Immovable Property) Appendix IV [Rule 8(1)]
4 | Net Profit/{Lass) for the period after Tax {1am (2.83) (0.01] (4.79) (0.01) (4.65) Whereas, The undersigned being the Authorised Officer of the Punjab National Bank under the Securitization and Reconstruction of
(after Exceptional and/or Extraordinary items#¥) Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13 read with
5 | Total Comprehensive Income for the periad REH (2.83) (0.01) 4.79) (0.07) {4.65) Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice/s on the dates mentioned against each account calling
[comprising profit/(lass) for the period {after tax) upon the respective Borrower/s to repay the amount mentioned against each account within 60 days from the date of notice(s)/ date of
and other Comprehensive income (after Lax]| receipt of the said notice(s). The Borrower(s)/ Guarantor(s)/ Mortgagor(s) having failed to repay the amount, notice is hereby given to
6 |Equity Share Capital .00 20,00 20,00 20.00 20.00 70,00 the Borrower(s)/ Guarantor(s)/ Mortgagor(s) in particular and the public in general that the undersigned has taken possession of the
7 | Reserves (excluding Revaluation Reserve) property described herein below in exercise of powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the
a¢ <hawn in the Audited Balance Sheet Security Interest Enforcement Rules, 2002. The Borrower(s)/ Guarantor(s)/ Mortgagor(s) in particular and the public in general is hereby
of the previaus year ) . ) | ] ) cautioned not to deal with the property/ies and any dealing with the property/ies will be subject to the charge of Punjab National Bank
8 | Earnings per share (i Rs) (Face vaie oF R, 10/- each) for the amounts and interest thereon. The Borrower’s/Guarantor’s/Mortgagor’s attention is invited to provisions of sub-
[Fur::-:{gmﬂng ﬂ,'?fﬂE[DMin::'l.IE'f[i;frﬂi['I‘-ﬂ In u-trnnuali:-ad:- section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
(@) Basic {0.98) (147) (0.01) [2.40) (0.07) 233l Isil  Name of Branch & Description of Movable Property & Immovable 1) Demand Notice Date
(b) Diluted {0.58) (1.47) (0.01) (2.40) (0.01] {234 [No. Borrower with Address property : 2) POSSESSIOI.‘I Notice Date
Note: 3) Outstanding Amount

1 | Branch : Panchswa (100720) a) 13.01.2026

All the piece and parcel of the land & building

Dist.- Birbhum _ situated at Dist : Birbhum, P.S- Nanoor, |b) 06.11.2026
Borrower : Sk Jahangir Mouza- Brahmankhanda under Thupsara Gram |¢) Rs. 30,18,284.29/-
Slo Sk Abdus Samad Panchayat, JL No. 125, Khatian No. 5550, RS |(Rupees Thirty Lakh Eighteen

Purbasha Bastralay Thousand Two Hundred

Eighty-four and Paise Twenty
Nine Only) as on 31.12.2025

and LR Plot No. 4217 and 4218 Area 3.88 Dec
Basapara PIN- 731215 Class Bastu Deed No.
14280/2021.

Boundaries : North : House of Mostakim &
vacant land of Sk Jahangir, South : House of
Selim Sekh, East : House of Hira Sekh, West :
20 Feet Road

Mr. Nayan Ranjan Purohit, Chief Manager and Authorised Officer

Date : 07.11.2026 Place : Basapara, Birbhum Punjab National Bank

epaper.ﬂnancialexpras&cunb . .

Kolkata

I Phrticulars Quarter Ended Half Year Ended Year Ended The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and
Ma 30-Sop-26 | 30-Jun-26 | 30-Sep-25 | 30-Sep-26 | 30-Sep-25| 31-Mar-28 Reconstruction of Fnancial Assets and Enforcement of Security Interest (54 of 2002) and in
h- Reviewsd | Reviewed | Reviewed | Reviewed | Reviewed| Audited | exarcese of powers confermed undar  Sechion 13(12) read with rule 3.of the Sacurfy Intarest
Revenue {Enforcement) Rules, 2002 issued a demand notica on betow mantioned datas calling upan the
1 |a) Revenue from Operation borrowers (Borrower's and Co-Borower's) o repay the amount menfionad in the nodice.as
Sale of Products - 0.05 - 064 0.79 detailed bedow In tabokar formwith further interest thereon from within 60 days from the date of
b} Other Incomea 1.00 2.00 . 3.00 - 1277 receipl of the said nolice
Total Income from operations (Net) 1.00 2.00 0.05 3.00 0.64 13.56 The Borrower and Co-Borrowes having failed to repay the amount, notice is hereby piven to the
2 |Expenses borrowier, Co-Bosnower and the public in seneral thal te endersioned kas Taken possession of
a) Finance Cost = o = . = + the property described herain balow m exercise of powars conlerrad on him ender Sub-section
b} Purchase of Stock in Trade A 5 = = - (4] of zaction 13 of Act read with ruée 8 also rw section 14(1} of the Secimy Interest Rules 2002
c) Changes in Inventories of stock in tradd = . 004 . 0.53 064 an 3rd Day of November of the 2026.
d) Employes benefits expense 0.60 0.60 027 1.20 0.81 2.40 The Borrower, Co-Barrawer in particular and the public in general is hereby cautioned not to deal
@) Other expenses 0.84 0.81 140 1.63 2.07 3.98 1 | with the property (Description of the immavabée Property) and any dealings with the property
Total Expenses 1.44 1.41 1.7 2.85 3.41 7.02 will be: subdect to the charpe of the DCB Bank LId., for respective amount as mentianed hars
3 | Profit{+)/ Loss(-) before exceplional helow
Homy and tax ( 1-2) {44 Lk {1.66) L 277 ol The Borrowers attention (& imvited to provisions of Sub-section [8) of Section 13 of the act, in
4 cxcapliona: R = : 3 2 ‘ respactof time avaitable, to redeam the secured assets
5 [ Met Profit{+)/ Loss{-} before Tax (3-4) (.44} 0.59 11.66) £.15 (277} 6.54 -
6 | Tax Expenses - : - . ¥ = Demand Notice Dated : | 20.08.2026
7| Mat Profitd+)f Lﬂssq:] f-n_r the perod {5-6 ) (044} 0.59 11.66) 0.15 (2.77) 6.54 Name of Borrower(s) |T. N. Enterprise, Tania Sullana and Nur Alam
8 | Other Comprehensive incomea, net of tax and Co-borrower(s) ;
A (i) tems that will not be reclassified -
to Profit or loss (40.75) | 18301 | 152,03 14226 | 47756 | (38.98) Loan Account Number : | 07956100000082
(if) Incormse fax related to items thal Total Dutstanding fis. 94,16,848.00 {Fupees Minety Four Lakh Sbdeen Thousand
will niot be reclassifisd 1o Profit or loss 8.15 (36.60) | (30.41) {28.45) (95.51) 7.0 Amount Fight Hundred Fary Eight Only) as on 12.08.2026
S Dlibearali ol e detoull ’ . Description of the Immovable Property - All that the residential Mouza - Purba |chapur,
et of 1o 32,60} | 14641 12162 | 1381 | 38205 1 (BLABL Y oorpdsedinR, S &L, R DagNo. 286 cormespondingto R 5. Knatian No. 77, L. R, Khiatianbos
- ;Ef:;':;;&::gﬁ;?;ﬁ;::’m {7+8) (33.04) | 147.00 | 11996 | 11396 | 379.28 | (2484) | |1135, 1135 thoreaiter 1767 now2116,J.L Na. 111, R 5. No. 133, Touzi No. 146 now 12, within
(Face Value of Rs 10/ each) 4o | vagzo: | wagze | vaege | vaggo | wdggp | [ Imke of Sedimbansc Coam PAnChay, -5, - Basal How Dt A00R
11 [ EPS for the period (Rs.) (not annualisad) Kadambagachi & D3R Barasat, i the Distrct of Morth 24 Parganas, West Bengal, butled and
R (0,03 0.04 (@11 D.01 (0.18) 0.44 bounded by - North ; By Land of Md. Abu Layek, South : By 30 FL wids PWD Taki Road, Easl; By
b. Dilutid (0.03) 0.04 0111 0.0 (0.19) 044 Barada Bank, Wes1: By Shop ol Sk. Samsul Hudar (The Secured Assels).
Notes: Date ; 07.11.2026 For DCB Bank Lid.
1 The above resulis for the guarter and halfl vear ended on 30th September, 2026 were raviewed by the Audit Place : Duttapukur, North 24 parganas Authorized Officer

S. E. RAILWAY — TENDER

DRMENGES, South Eastern Rallway, Chakradharpur aclting for & on behalfl of the
President of India ivites E-Tenders against Open Tender, Manual Offers are not
alkrwed against these lenders and any such manual offer received shall be ignored
SLNo,-1. Tender MNotice No,; CKP-CENTRAL-Z26-27-49, Name of work:
Bondamunda-Barsuan- TSRE (P) -22.984 THM and Talanagar Jr.- Rourkala (LIP -
TSR (P) -17.000 TEM by TRT {2nd Call). Tender Value: T 6,62 18 727,34 EMD:
+ 1324400, SLNo.-Z, Tender Motice No.: CKP-CENTRAL-26-27-50. Mame of
work; Chakradharpur-Rourkeia— TSR (P) - 35665 TEM & Bondamunda JM .-
Barsuan-TSE (P)-11 100 TEM by TET (2nd Call}. Tendar Walue: © 3 90090.033.21

EMD: T 17 52 000, Sl.Ho.-3. Tender Notice Mo.: CHP-S0UTH-26-27-30. Name of
work: Construction of 12 units type Il quarters inreplacement of condemned quarters
[Maluka (MLEA} - & Units & Kendposi (KNP3) - 6 Units], Tender Value:
€3,30,07 236358 EMD: T6,60 200. 5l.No.-. Tender Notice Mo.; CKP-EAST-26-27-
21, Mame of work: Execution of AT weld for 60Kg 80UTS and 80kg/60EIl, R-260 grade
rasl oénts for varous Track works by supplying ROS0 approved AT weld porfions with
superdsion of welding works as per latest RDSO Guidelines under jurisdiction of
Sr. DEN(East)/Chakradharpur of Chakradharpur division. Tender Value:
T2.31,97,651.14, EMD: ¥ 4 64,000, 51.Mo.-5. Tender Motice No.: CKP-EAST-26-27-
42, Mame of work: Balance work for (]} Chakradharpur Division - 35197 Meter of Cass
Repair work between Tatanagar-fuenlagor and Aunlajor-Badampahar under the
Juradiction of Sr.DEMIEastNChakradnarpur, (1) Cuthing of cess, repairing of cess and
construction of side drain’ between section Tatanagar-Asanboni wnder jursdichon of
ADENTatanagar (ICutting of Cess, repairing of cess and consiruction of side dran
umder jurisdiclion of ADEN-II-Tatanagar. Tendar Value: T 7,28 41 665 73, EMD:
¥ 14,56.800. SI.Mo.-6, Tender Notice No,: CKP-EAST-26-27-40, Name of work: (|
Construstion of 02 wnits type |l quarters ai Bahalda Road. {|1} Renovation of Qtr. No.
452/1-16 for hosted purpose at MODT! Tatanagar, Tender Value: T 73,94 659.01

EMD: ¥ 1,46 300. 5L.Mo.-7. Tendear Motice Mo.: CKP-CENTRAL-26-2T7-51. Nama of
work: Improvement of siaff quarters by providing individual OH Tank, Pipe Line, Floar
Tiles -a&nd ather misc; works under the jJurisdiction of ADEN'SestChakradhanpur (2nd
Call). Tendar Value: T 2 3905,381.48. EMD; € 4 78,100, SL.No.-8. Tender Notice
Mo.: CKP-CENTRAL-26-27-52. Mame of work; Improvement of TUX Yard under the
jurisdiction of DEN/Central/Chakradharpur. Tender Value: T 5123042 89 EMD:
= 1.02,500. 50.No.-5. Tender Notice Mo.: CKP-CENTRAL-26-27-53. Name of work:
Imprevemant of Manohanpur Yard, Jaralkala Yard, Bhalutata Yard & Blsra Yard ender
thi jurisdiction of DEMNCenttallChakradharpur, Tender VWalue: ¥ 237,36 850.02

EMD: ¥4.74, 700, Cost of Tender form: ¥ 0 {for SLMa. 1109 each),. Date of Opening:
01122026 {for SiNo, 1& 2), 26.11.2026 {for 31 Mo, 3), 27.11.2026 {lor SINo. 4 o 6
gach) & 07 12 2026 (for SLNG, T 1o 9 each), Tha lander can be viewad al websila
htkp:ifwww.ireps.gov.in. The lerderen bedders must have class-ll Digital Signatura
Cerlificate & must be registersd under on IREPS Portal. Only registered
tenderenbidder can participate on e-tendering. All refevant paper must be uploaded af
the time of participating in E4EﬁdEr‘inE. (PR-280)

FORM A

PUBLIC ANNOUNCEMENT
{Under Reguiation & of the Insalvency and Bansrupbey Bosnd of Indis
{Insalvency Resolution Process for Corporata Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITDRS OF STANDARD PHARMACEUTICALS LIMITED

RELEVANT PARTICULARS

Mame of comporate dedlor Standard Pharmaceuticals Limited

Date of inoorporafion of corporate deblor | 08 12,1905

Autharily under which corporate dablar s
incorporated [ ragistared

Regizirar of Companias - Kolkata

Corparate kenlity Na. | Limited Liabsity
Idendilication MNo.of corporate dabtar

CIM: U24232WB1995PLCOT 598

Address-of the regslersd office and
principal office {f amy) of corporgie debior

Regizterad Office: 27, Meza Galib Streed, Kolkata
= T0096, West Bangad

Insolvency commencermant datan 0102028
respact of corporates debior Recesp! of arder copy by the [RP. 04.11.2026
Estimated date of closwre of insolvency | 28.04.2027

resciltion process

Mame and registration number of the
insoivency professional acling as inlerim
resolution professional

Decode Rescivency Intarnational Private Limitad
[BRUIPE-DO914PA- 320222350006

Address and e-mad of the intenm
resciutan prolessional. as registensd
wilh tha Board

Address: 1101, Floas-11, Plat=211, Dafamal Tower,
Free Press Jowmal Marg, Nariman Point, Mumbai
- 400021, Maharaghira

E-mail: ipiidecoderesohvency. com

Address and e-mad o be used for
corrsspandenca with the Intarim

Addrass: 1101, Flooe-11, Plat-211, Defamal Tower,
Free Pregs Joumal Marg, Manman Pain,

resciution professional Musribai — 400021, Maharashira
E-mail; cirp.spliidecoderasolveancy.com
Lasi date for submission of claims 1811 2026
Classes of cradifors, i any, under clause- | Mol appicable
(b} of sub-sechon (GA) of section 21,
ascartained by the interm resclition
professional
Mames of Insolvency Professionais Mot appécable
icanlified fo pot as Authorised

Representative of craditors in a class
(Three names for gach class)

|2} Refgvant Fomms and
(b} Detads of authorized reprasantalives cipspligdecodaresolency.com
are available at: (0] Rot applicable

{1a] By email raqussl fo

Motica is heeaby given that the Matiorial Company Law Tribunal hag ordared ihe comimencamant
of 3. corporate insohvency resolution process of the Sfandard Pharmaceuticals Limited on
30102026
The creditors of Standasd Pharmaceuticals Limited, are hereby called upon to submé thelr claims
wilth proafon of before 18, 11,2026 o the interim resplution professiong &l the address mentioned
againstenbry Mo, 10
The firancial cregiiors shiall submit ther claims wilh proof by electronic means only. AR other
credivors may submit the claims with proofin person, by postorby elecironic means.
A firancial crediter belonging ioa class. 35 listed against the antry Mo, 12, shall indicate its choice
of authorised representative from among the Three insolvency professionsss listed againss enry
Mo 13 toactas autharised reprasantative of the class (not apphcable) in Form CA,
Submizsion of falze or mizleading proofs of claim shall affract penalties.
2dr-
Decode Resolvency Internationzl Private Limited
inenm Besolution Professional
Registration No.:
IBSIPE-0081/IPA-12022-23/50008

Data; 06.11.2026
Plade: Mumbas
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North Dum Du

163, MB road, Birati, Kolkata-700051

m Municipality

Municipality

E- Tender is hereby invited on behalf of Executive Officer, North
Dum Dum Municipality for works within North Dum Dum

Sl. no | e-Tender no & date

e- tender memo & date

307/2026-2027
Date: 06.11.2026

1. e-Tender No: WBMAD/NDDM/PHD/NIeT-

Memo No: NDDM/PH &
Conservancy/4519.
Date: 30.09.2026

Table-2: Date and Time Schedule
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PRONTO INDUSTRIAL SERVICES LIMITED

CENTRE POINT 21, Hermmant Basu Sarani, Third Floor,Room No. 3086,

CIN: L67120WB1982PLC035476

ail: investors.pronto@gmail. com

EXTRACT OF STANDALONE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND
HALF YEAR ENDED 30TH SEPTEMBER, 2026

SI. no Particulars

Date & Time

] Date of uploading of NleT and

Documents online (Publishing Date)

e-Tender (06.11.2026. AT 18:00 Hrs

ii) Documents download start date (

Online) 06.11.2026. AT 18:00 Hrs

i) | e-Tender submission start date (On line)

06.11.2026. AT 11:00 Hrs

iv) e- Tender Submission closing (On line)

17.11.2026. AT 15:00 Hrs

(Online)

v) |e-Tender opening date for Technical Proposals

19.11.2026. AT 15.00 Hrs

Contractor (online)

vi) |Date of uploading list for Technically Qualified

To be notified later

vii)
Proposal (Online)

Date and Place for opening of Financial

To be notified later

viii)
along with the offer rates (on line)

Date of uploading of list of qualified Contractor

To be notified later

through offline for final rate.

ix) |Also if necessary for further negotiation

To be notified later

For further detail tender information, please visit Municipal
website www.northdumdummunicipality.org

North Dum Dum Municipality

Sd/-
Executive Officer

) |

™ @

sty
(Berreicsi™ Wi e @6 v B (Fuifed afens g mefm
e gfg) efaam, 2o vy-wq b wEd afe S

(. in Lacs. Except EPS)

Quarter Ended Half Year Ended |Year Ended
Particulars 30.09.2026 | 30.06.2026 |30.09.2025 30.09.2026| 30.09.2025 | 31.03.2026
Unaudited| Unaudited| Unaudited|UnauditedUnaudited | Audited
Total income from Operations(net) 1.42 1.71 1.16 3.13 242 11.27
Net Profit / (Loss) for the period (before Tax,
Exceptional and/or Extraordinary items) (0.52) (0.59) (1.44) (1.11) (2.53) 1.51
Net Profit / (Loss) for the period before tax
(after Exceptional and/or Extraordinary items#) (0.52) (0.59) (1.44) (1.11) (2.53) 1.51
Net Profit / (Loss) for the period after tax
(after Exceptional and/or Extraordinary items#) (0.52) (0.59) (1.44) (1.11) (2.53) 1.68
Total Comprehensive Income for the period
[Comprising Profit / (Loss) for the period (after tax)
and Other Comprehensive Income (after tax)] (0.52) (0.59) (1.44) (1.11) (2.53) 1.68
Equity Share Capital 24.00 24.00 24.00 24.00 24,00 24.00
(Face value Rs.10/- per Equity Share)
Reserves excluding Revaluation reserves as per - - - -
balance sheet of the previous accounting year
Earnings Per Share (of Rs.10/- each)
(for continuing and discontinued operations) -
Basic (0.22) | (0.25) (0.60) (0.05) (1.05) 0.70
Diluted (0.22) | (0.25) (0.60) (0.05) (1.05) 0.70
Note:

Place : Kolkata
Dated : 06.11.2026

(a) The above is an extract of the detailed format of Un-Audited Financial Results for the quarter and half year ended 30.09.2026 filed
with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015, The full format of the Un-Audited Financial Results for the quarter and half year ended 30.09.2026 are available on the Stock
Exchange websites (CSE) and Company website i.e. www.pisl.in.

(b) Exceptional and/or Extraordinary items (if any) adjusted in the Statement of Profit and Loss in accordance with AS Rules.

For and on behalf of the Board
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The Executive Engineer (Civil)/BR-XVI, KMC
invites tender online percentage rate two bid system
for the following work:

NIT NO.- KMC/E.E(C)/BR-XV1/126/034/26-27/UTTARAN
Name of the Work : Maintenance of C.C. Road at
Khan Md. Road slum area near Premises No.-483
in Ward No.- 126; Estimated Amount (Including GST
and CESS): Rs. 3,86,930.00; Earnest Money : Rs.
8,000.00; Period of Completion : 30 Days; The last
Date and Time of submission of Bid: 25.11.2026 - 12
noon; The Tender will be opened on 27.11.2026 - 12
noon; The bid forms and other details are available
on and from 14.11.2026 (5 p.m.) from the website
http://etender.wb.nic.in;

The Executive Engineer (Civil) / Borough-IV, KMC
invites e-tender online percentage rate two bid
system for the following works:-

1) NIT No.-KMC/EE(C)/Br-IV/024/06/2026-2027/UTTARAN/R
Name of the Work : Repairs to Uttaran IPS,
Concrete and Paver Block Passages at 14 Tagore
Castle Street and other Uttaran in Ward No.24;
Estimated Amount (Including GST and CESS): Rs.
3,30,242.75; Earnest Money : Rs. 6,700.00; Period of
Completion : 30 Days.

2) NIT No.- KMC/EE(C)/Br-1V/027/010/26-27/UTTARAN
Name of Work: Repairs to Uttaran Sewer Line,
Inspection Pits, Catch Pits at 77, 75, Kailash Bose
Street, 123/2/H/46, 123/2/H/51, 123/2/H/82, A.P.C.
Road and other Uttaran places in Ward No.-27
under BR-IV; Estimated cost (including GST and
CESS): Rs. 2,49,037.31; Earnest Money: Rs.
5,000.00, Period of Completion: 40 Days; Last Date
and Time of submission of Bid: 20.11.2026 - 11 a.m. [
For Sl. No. 1 & 2] ; The tender will be opened on:
23.11.2026 -11a.m.[ForSl.No.1&2]

3) NIT No.: KMC/EE(C)/Br-IV/026/E159/26-27/R
Name of Work: Repairing of paver blocked
footpath at Bidhan Sarani in Ward No. 26 under
Borough-IV. Estimated cost ( including GST and
CESS): Rs. 2,60,557.37; Earnest Money: Rs.
5,300.00; Period of Completion: 30 Days; Last Date
and Time of submission of Bid: 23.11.2026: 11 a.m.;
The tender will be opened on: 25.11.2026: 11 a.m.;
The Bid forms and other details will be available on
and from - 06.11.2026 at 5 p.m. from the website
https:/iwbtenders.gov.in. [For Sl. No.1to 3].
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available on and from - 06.11.2026 at 5 p.m. from the
website https://wbtenders.gov.in.

The Executive Engineer (Civil)/ Borough - lll, KMC
invites e-tender online percentage rate two bid
system for the following work :

1. NIT No .: KMC/EE-II1/31/9/26-27(1"Call)

Name of Work: Restoration of IPS foothpath at
8/D/3 Jogodyan Lane, 31/1/E R.K. Samadhi Road
and different location in Ward No. - 31, disturbed
by C.E.S.C; Estimated cost (including GST and
CESS): Rs. 2,99,738.00; Earnest Money: Rs.
6,000.00; Period of Completion : 30 Days; Last Date
and Time of submission of Bid : 18.11.2026 upto 12
noon; Date and Time of opening of Bid : 20.11.2026
after 12 noon.; The bid forms and other details will
be available on and from 06.11.2026 at 5 p.m.from
the website https://wbtenders.nic.in.

The Executive Engineer (Civil) / Borough - XV,
KMC invites e-tender online percentage rate two bid
system for the following work :

1. NIT No.: KMC/EE(C)/Br-XV/137/018/2026-2027/R
Name of Work: Renovation of road side area with
miscellaneous work at Bichal Ghat in Ward No. -
137, BR-XV; Estimated cost (including GST and
CESS): Rs. 1,84,773.43; Earnest Money: Rs.
3,700.00; Period of Completion: 60 days; Last Date
and Time of submission of Bid : 21.11.2026 upto 11
a.m.; Date and Time of opening of Bid : 25.11.2026
after11a.m.

2. NIT No.: KMC/EE(C)/Br-XV/137/017/2026-2027/R
Name of work: Construction of alternative

approach Road at Bichali Ghat under BR-XV.
Estimated Cost (including GST and CESS) : R
3,92,269.84 ; Earnest Money: Rs. 7,900.00; Period
of Completion: 45 Days; Last Date and Time of
submission of Bid- 17.11.2026 - 11a.m. ; Date of
opening of tender-19.11.2026 - 11 a.m. The Bid
forms and other details will be available on and from
07.11.2026 at 5 p.m. from the website
https://etenders.wb.nic.in[ For SI. No. 1 &2].

The Executive Engineer (Civil) / BR-VIl, KMC
invites E-tender online percentage rate two bid
system for the following work :

NIT No .: KMC/EEC/VII/64/7/26-27

Name of Work: Maintenance of Community Hall at
21 Darga Road in Ward No. - 64; Estimated cost
(including GST and CESS): Rs. 1,39,296.49;
Earnest Money: Rs. 2,800.00; Period of Completion:
60 days; Last Date and Time of submission of Bid :
23.11.2026 upto 10:30 a.m.; The tender will be
opened on : 25.11.2026 after 10:30 a.m.; The Bid
forms and other details will be available on and from
07.11.2026 at 5 p.m. from the website
https://wbtenders.gov.in/nicgep/app

The Executive Engineer (Civil)/BR-VI, KMC invites
e-tender online percentage rate two bid system for

the following works :

1. NIT No..: KMC/V1/047/007/2026-2027/D

Name of Work: Urgent and essential work for
paver block footpath restoration according to
requirement as and when required in Ward No.-
47; Estimated cost (including GST and CESS): Rs.
2,99,292.00; Earnest Money: Rs. 6,000.00; Period of
Completion: 100 days.

2,NIT No.: KMC/VI/047/008/2026-2027/D

Name of Work: Urgent and essential work for C.C.
footpath restoration according to requirement as
and when required in Ward No.-47; Estimated
cost (including GST and CESS): Rs. 2,93,076.00;
Earnest Money: Rs. 5,900.00; Period of Completion:
100 days; Last Date and Time of submission of Bid :
17.11.26 - 3 p.m. [For Sl. No. 1 & 2 ]; Date and Time
of opening of bid : 19.11.26 -3 p.m [ForSI.No.1 & 2]
; The bid forms and other details are available on and
from 07.11.2026 (6 p.m.) from the website
https://etender.wb.nic.in [ForSI.No.1&2].

The Executive Engineer (Civil) Br-XII, KMC invites
tender online percentage rate two bid system for the

following work:-
NIT NO.-KMC/EE(C)/Br-XI/109/027/26-27
Name of Work - Restoration of road disturbed for

WIS pipe laying at Satabdi Park near Prem. No.
183, 3204 etc., Nayabad in Ward-109, BR-XII,
KMC.; Estimated cost: Rs. 3,31.334.81; Earnest
Money Rs. 7,000.00; Period of Completion: 125
Days; Last Date and Time of submission of Bid
17.11.2026 - 01p.m.; Date and Time of Opening of
Bid: 19.11.2026-01 p.m.; The bid forms and other
details are available on and from 06.11.2026 (5:00

p-m.) from the website https://etender.wb.nic.in
703/26-27




